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Maw Delhi, this 1%th day of February.1999.

HON’BLE MR. JUSTICE V. RAJAGOPALA REDDY,VICE CHAIRMAN(JI).

HON’BLE MR. K. MUTHUKUMAR,MEMBER(A)
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HONBLE MR.MJUSTICE.VL.RQJAGOPALG REODY ,¥C(J)

Thea applicant sedéks a direction from s
Tribunal to direct the raspondsnits to  convens DLPLC.
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aorthwith to Fill up the wvacant post of 3enior Reprographic
OfFficer Grade-IT1. It is stated that the post fell wacant
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on F4.92.1998. The applicant, in our wview, has no iright for
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